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3ist day oi March 1953, in respect 
ot ‘Depirtment o£ Parliamentary 
Affairs’.’

Dem /ind No . 102— P̂arliament

“Tha a sum not exceeding 
Rs. 7i .19,000 be granted to the 
Preside it, out o£ the Consolidated 
Fund o’ India to complete the sum 
necessa-y to defray the charges 
that wi J  come in course of pay­
ment daring the year endmg the 
31st day of March 1053, in respect 
of ‘Parliament’.”
Demand No. 103—M iscellaneous 
Expenditure under the Parliam en t 
S e c re t u a t

“Tha a sum not exceeding 
Rs. ' /,000 be granted to the 
Presidi it, out of the Consolidated 
Fund 0̂  India to complete the sum 
necessa y to defr&y the charges 
that w ' come in course of pay­
ment d ring the year ending the 
31st da of March 1953, in respect 
of ‘R scellaneous Expenditure 
under the Parliament Secre- 
tarlatV*»

APPROPRIATION (NO. 2) MTJ.
The Minister of Finance (Shri C. 1 

Deshmukh): 1 beg to move for leav 
to introduce a Bill to authorise paj 
ment and appropriation of certai 
sums from and out ol the Consolidate 
Fund of India for the service of th 
tinancial year 1952-53.̂ ^

Mjr. Speaker: the question is; '

“That leave be granted to intro­
, duce a Bill to authorise. payment 
' and appropriation of certain sums 

from and out of the Consolidated 
Fund of India for the servicc of 
the financial year 1952-53.”

The motion was Adopted
Shri C. D. •Deshmukh: I introduc

the Bill.

Mr. Speaker : The House now stanc 
adjourned till 8-15 a.m. tomorrow.

House then adjourned till 
Quarter Past Eight of the Clock C 
Friday, the 4th July, 1952.

•Introduced with the recommend 
tions of the President.




